
N.D.H.: 25.09.2025

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 833 OF 2024 

IN THE MATTER OF : 

VIPIN KUMAR  ……APPLICANT 
VERSUS 

UTTARAKHAND POLLUTION CONTROL 
BOARD AND OTHERS        …..RESPONDENTS 

INDEX 

Place: New Delhi 
Date: 24.09.2025 FILED BY: 

(GAURAV AGARWAL) 
Advocate for Respondent No.5 & 6 

GRV LEGAL 
Advocates and Legal Consultants 

O-703, Aditya Mega City,
VaibhavKhand, Indirapuram, 

Ghaziabad, U.P. NCR- 201014 
Mob.: 8802911392 

Email. : gaurav@grvlegal.in 

S.No. PARTICULARS PAGE NO.  
1. A true copy CCA dated 11.07.2025 

Respondent No.5 M/s Jai Mata Brick Field  
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2. A true copy of CCA dated 11.07.2025 
Respondent No.6 M/s Gagan Brick Field 
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Documents in O.A. No.833 of 2024 Vipin Kumar vs. Uttarakhand Pollution Control Board
From <clerk@grvlegal.in>
To <rohanthawani@gmail.com>
Date 2025-09-25 03:37

 DOCUMENTS.pdf(~7.8 MB)

Sir,
Please find attached advance service of Documents in O.A. No.833 of 2024 Vipin Kumar vs. Uttarakhand Pollution Control Board & Others.

Regards:

Nitesh Kumar
Clerk to
Mr. Gaurav Agarwal Adv.
for Respondent No.5 and 6
9958982328

Proof of Service174




